IN THE{CENTRALMAQM;NISTRATIVE TRIBUNAL, JAIPQR BENCH,

jAIPUR ) \
Date of order: 11.7.2002

OAfNol84/1998 | |

‘ Sqloﬁan ‘Smith  s/o0- Shri F.Mashih r/o 'éunglow No.2233,
Réilway Cblony Bandikui and presently working on the pdsf
qf'Milleriéht_Fiétér Grade—I (Teéhnical) ghder carriage’
wagon éﬁperintendent, Wegﬁern Railﬁéy, Bandikui - -— - .

o .. Applicant

“Versus - o -

1. . Union of quia ‘through the General Manager,

Western Railway, Churchgate, Mumbai.

1

The Divisional Rail ‘Manager, Western Railway,

2.
Jaipgr '
3. - Senior Divisionai Mechaniqaf Eﬁgineer, Western
) j Railway, Jaipﬁr. |
s ) { . _ ' . -‘..-Respéndeﬁts
Mr. C.Bipharma - counsel for the applicant

‘None present for the respondents

3

CORAM: - . : . S
| ~ ° HON'BLE MR. H.b.GU;TA, MEMBER (ADMINISTRATfVE)
‘ 'HON'BLE‘MR.\M.L.CHAUHAN, MEMEER'(JUDICIAL)
j "ORDE R (oRAL). |
o ’ f The learned counsel.fér tHé'appliCant submits

/

that‘tﬁe enqﬁiry has been completed;'although he is nct
aware of the f1na1 order. _He has got 1n=truct10nq from the
‘appllcant to w1thdraw this OA. Accordlngly, he prayes for
w1thdrawal qf_thls OA. Pravyer granted..The OA is diémisséd
as witﬁdrawn; _ = . : "
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(M.LYCHAUHAN) ~ - © (H.O<GUPTAY

Member‘(Juddcjal)‘. . Member (Administrétive)
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